_(Regulation 12 of the Insolvency and Bankruptcy Board of
India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
NAYAK INFRASTRUCTURE PRIVATE LIMITED
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Sl No. PARTICULARS DETAILS
1. | Name of corporate debtor NAYAK INFRASTRUCTURE
PRIVATE LIMITED :
2. | Date of incorporation of 19/12/2007
corporate debtor

3. | Autharity under which corparate |ROC Shillong
debtor is incorporated / s
4 Registered
P 4, | Corporate Identity No. / Limited [U74210AS2007PTC00B539

Liability |dentification Na.
of corporate debtor :
B, | Address of the registered office |Read Office : Swarupananda
and principal office (if any) of  |Road Lumnding, Dist: Nagaon,
corporale debtor Lumding, Assam-782447, India

Principal Office :
2nd Floor, Kamakhya Commercial,

bune

i

ggam Ty

E C.K Road, Panbazar,

prar} Guwahati-781001, Assam, India
© 6 | Date of closure of Insolvency  [11.12.2023

R Resolution Process

D 7. | Liguidation commencement 11.12.2023 (Order Received by
o date of corporate deblor Liquidator on 18.12.2023)

- 8. | Name and registration number |Name : SUDHA SARMA

' of the insolvency professional  |Regn No : IBBI/IPA-002/IP-

O acling as liguidator N01251/2022-2023/14266

< 9. | Address and e-mail of the Address ; SUDHA and

(1) liquidator, as registered with the |Associates, 185, MRD Road,

Board Bamunimaidam, Guwahati-

781021, Assam
Email ; sudha sarma@yahoo.com

P~y 70 | Address and o-mail 1o be used | SUDHA and Associales

for correspondence with the 185, MRD Road, Bamunimaidam,
Liguidator Guwahati-781021, Assam
Email ; liquidator.nayaki@gmai.com
11, | Last date for submission of claims |17/01/2024 %
Notice is hereby given that the National Company Law Tribunal, Guwahati Bench
», has ordered the commancement of fiquidation of the Nayak Infrastructure Private
Limited on 11.12.2023 (Order Received by Liquidator on 18.12,2023).
The stakeholders of Nayak Infrastructure Private Limited are hereby called upon
to submit their claims with proof on or before 17.01.2024, to the liquidater at the
address mentioned against item No,10. ¢
The financial creditors shall submit their claims with proof by electronic means
anly. All other creditors may submit the claims with the proof in person, by post or
by electronic means.
Submission of false or misleading proof of claims shall atiract penalties.
In case a stakeholder does not submit its claims during the liquidation process,
the claims submitied by such a stakeholder during the corporale insolvency
resolution process under the Inselvency and Bankriiptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2018, shall be deemed
to be submitted under section 38.
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SUDHA SARMA

Liquidator of Nayak Infrastructure Private Limited
Date : 20.12.2023, Place : Guwahati
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DAINIK ASAM, Guwahati, Wednesday, December 20, 2023
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